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MINISTRY OF RAILWAYS
[Eastern Railway (Construction Department)]
NOTIFICATION
Kolkata, the 29th May, 2026

S.0. 2764(E).— In exercise of the powers conferred by clause (37A) of Section 2 of the
Railways (Amendment) Act, 2008 the Central Government hereby notifies “Andal-Sainthia 3 &
4™ line” as a Special Railway Project for acquisition of land in Paschim Bardhaman and Birbhum
Districts in the state of West Bengal, for providing national infrastructure for a public purpose with
effect from the date of publication of this notification in the Official Gazette.

[F. No. CAO/Con/L/331]
MANOJ KHAN, Chief Administrative Officer/Con.
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